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K. SANKAR RAO

DATE OF JUDGVENT: 11/02/2008

BENCH
TARUN CHATTERJEE & H. S. BED

JUDGVENT:
JUDGVENT
O R~ D E R

TRANSFER PETI TION (C) NO 489 OF 2005

This petition has been filed to transfer the Matrinonial Case No. 78/ 2004 ent
itled
S. Sankar Rao vs. Snt. Uma Maheshwari, pending before the Principal Judge, Famly Court,
Jamashedpur, Jharkhand to the District Court at Bhubaneshwar, Oissa. Consi dering the fact

that the petitioner-wife is having two nminor children of seven and eight years respectively,
oretﬁ;evieMIthat Mat ri noni al Case No. 78/ 2004 entitled S Sankar Rao vs. Snt.Uma Maheshwari,
pendi ng before the Principal Judge, Fam |y Court, Janashedpur, Jharkhand be transferred to t
Egnily Court at Bhubaneshwar, Oissa.” W order accordingly. The Transfer Petition is allowe
gccordingly.




